Hon'ble Shri Anand Kimar Bhatt, Administrative Member \/
Hon'ble Shri G. Shanthappa,j Judicial Member

Ne.K, Qupta, Purchase Officer,

Indore Regional Purchase Unity,
Centre f£ar Advanced Technology,
Department of Atomic Energy,

Indore, .o Applicant
(By Advocate - None)

versus

1. The Union of India, Through
' Secretary, Department of Atomic
Enger gy, Amishakti Bhavan,
CsSM Marg, Munbal=400039. ’

20 Director, Purchase & Stores,
Directorate of Purchase & Stares,
V S Bhaven, Amushakti Nagar, '

Mumbai = 400094. eee Respondents
(By Advocate - shri P. Shankaran on behalf of shri B .da.Silve,

ORDE a

By Agand Mamar Bhatt, Adnipistrative Meuper -
. misc, Application No. 1393 of 2003 has been subnitted

by Shri Shyamal Mukherjee, learned counsel far the applicant,
withdrawing the Original Application. Permitted. Original
Application 1s dismissed as withdrawn.

) ~
(g4 Shanthappd) (Anand Humar Bhatt)

Judicial Menber Administrative Member




